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Madam,

THE GAUHATI HIGHCOURT TG HATI
(HrcH coURT OF ASSAM, NAGAI.AND, MIZORAM AND ARUNACHAT PRADESH)

No. Hc.vu-69 l2OO4l/ao6 lA

Smti layashree Bora,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Smti. Rousan Ara Rahman,
District & Sessions Judge,
Sribhumi.

Dated Guwahati, tne 2p 
ljecemo 

er,2024
Civil vacation.

Your letter No. JKDl2o24l7533 Dtd. 12.72.2024

Yours faithfully,

st/ -
]T. RE IST R IGIIIN E)

tola, Guwahati for information.

With reference to the above, I am directed to inform you that your prayer for
civil vacation w,e.r. 22-12.2024 to 31.12,20 24, arong with station reave permission,
with the official vehicle, at own @st, from the evening ol 2t.,2.2o24to the morning
of 02'01'2025 has been granted. The next senior most ludiciar offlcer available at the station
would remain in-charge of your Court and Office in your absence.

Irtemo No,HC.V[I-69l2OO4l17ottj_ (2oro /A, dated t Lo _ rL_Z<

1.,/he Principal Accountant General (A&E), Bel
wL( lne Project Manager, Gauhati t_tigh Court.
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